
97 8 JYAISTHA, 1920 (SAKA) to Questions 

{Translation} 

Tutllea Export Target of Uttar Pr.a.h 

450: 'HRI JAGAT VIR SINGH ORONA: Will the 
Minist.r of TEXTILES b. pl .... d to stat. : 

(a) wh.ther a target of .xport 0/ T.xtilea worth As. 
2100 cror •• for the Uttar Prad.ah t.xtU •• Industry hu 
b •• n s.t by the 2000 A.D and the Uttar Prad .. h Export 
Corporation has formulat.d an action plan for thia purpose 
but the lack of infrastructural faciliti .. are becoming too 
obstacl.s in achieving the .aid target; and 

(b) if 80 , the measur .. proposed to be t .. k.n by the 
State and Union Government for achieving the Targ.t? 

THE MINISTER OF TEXTilES ( SHRI KASHIRAM 
RANA) . (a) and (b) Th. Union Govemment do .. not fix 
export targeta stat.-wis •. However, in ord.r to boost the 
exports 0/ t.xtiles, Gov.rnment have be.n taking a number 
of steps, which includ.s .ncouraging .xporters to 
participat. in buy.r-seU.r me.ts; fairs and .xhibitions 
enabling import of capital goods at conc.ssionals duly for 
export production; ap.cial arrang.ments for duty free 
Import of raw mat.rials for .xport production; ensuring 
Increas.d availability of .xport cr.dlt etc. 

{Eng/ish] 

s.ttlng up of Induatrle. In Kaahmlr 

451. PROF. SAIFUDDIN SOZ : WiIIlh. Minist.r of 
INDUSTRY b. pleas.d to state: 

(a) wh.th.rth.r. is any proposal und.r consid.ration 
of Ih. Gov.rnm.nt to s.1 up Eco-fr.indly EI.ctronic 
Industries in Kashmir Valley; 

(b) if so, the d.talls th.r.of; and 

(c) the numb.r and type of Industries which are lik.ly 
10 be s.t up there in the for .... abl. future ? 

THE MINISTER OF INDUSTRY (SHRI SIKANDER 
BAKHT ) : (a) No, Sir. 

(b) and (c) Doea not aria •. 

[Translation] 

452. SHRI RAVINDRA KUMAR PANDEY: Will the 
Minister of COAL be plen.d to stat. : 

(a) wh.th.r any crlt.rla to conduct an .nquiry into the 
matt.r of .hort fall In coal r ... rv. 0/ C.ntral CosNlelda 
limited and Bharat Coking Coaillmlt.d hu bHI'I fixed In 
the Coal India Board'a m •• tlng h.1d In 1991; 

(b) if so , the d.tails th.r.of; 

(c) wh.th.r any posltiv •• fforts have b •• n made to 
.. tlmat. the annual production of Coal during th.laat thr •• 
y.ars and during the curr.nt y.ar, till April, 1998; and 

(d) if 80, the numb.r of officials against whom action 
has b •• n tak.n for ov.r r.porting about coal production 7 

THE MINISTER OF STATE OF THE MINISTRY OF 
COAl (SHRI DILIP RAY): (a) and (b) Inth.118th me.ting 
of the Board of Dir.ctors of Coal India Limit.d held on 
22.8.91, the Board approved adoption of the "Cod. for 
Uniform Syst.m 0/ Maint.nanc., Control and V.rification 
of Coal Stock of aU minas of Cll" which consists of 
guid.lin.s for r.porting of corr.ct production from 
underground and opencast mines s.parately, reconcilation 
of the daily maintenance of the proper records/r.gisters of 
production, stocks etc. and fixing of r.sponsibility of 
maint.nanc.o/ such recorda. 

(c) Annual coal production is finalised after physical 
verification of coal stock by Cil inventory teams. This 
exrecis. is tak.n up ev.ry year immediat.1y aft.rth. clos. 
of the pr.ceding financial year. 

(d) Th. number of cases of coal stock ahortages and 
over-r.porting of production in which disciplinary and 
administrative action has be.n tak.n on consideration uf 
the reports of the two Governm.nt committees s.t up to 
inv.stigat. into the coal stock shortag.s in BCCl and CCl 
is giv.n below : 

Action tak.n BCCl 
Cases 

Removal from servlc. 5 

D.motion 18 

Reduction to lower grade 11 

Minor p.nalti.s and 
administrative action 30 

Total 64 

Agenda of WTO 

CCl 
Cas.s 

2 

6 

8 

453. SHRI RUPCHAND PAL: Will the Minist.r of 
COMMERCE b. pleas.d to stat. : 

(al wh.th.r the Government propose to r.consider 
and r.defin. Ita stand on the agendaset by the W, T. 0 ; and 

(b) if so, the details ther.of ? 

THE MINISTER OF COMMERCE (SHRI 
RAMAKRISHNA HEGDE) : (a) and (b) India has .xpr.ssed 
Its views on WTO'. worl programme through the Commerce 
Mlnist.r's sp •• ch In the Second Mini5tarial Conf.r.nc. of 
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